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urge upon the Government of India to allocate
more funds to the Rajasthan Government for
subsidising the prices of fertilizers on the basis
of land holdings of small and marginal fanners
"» already prescribed by the Ministry of Rural
Development. In this way it is hoped that
another ten lakh poor farmers of Rajasthan
who have no other source of livelihood get the
benefit.

SHRI B. L. PANWAR (Rajasthan):
Madam, I associate myself with Shri Gaj
Singh.

Incident of stripping of a man at police
station Bahadurgarh (Haryana)
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[oftaat want eqwis]
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SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh); It is not only shameful but
disguesting.
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SHRIMATI RENUKA CHOWDHURY;
Madam, what is this? It is a matter of shame.

(Interruptions)...
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SHRI S. VIDUTHALAI VIRUMBI (Tamil
Nadu); We demand a statement from the
Home Minister. (Interruptions)., .

SHRI ABDUL SAMAD SIDDIQUI
(Karnataka): The Home Minister should make

a statement. (Interruptions) _. .

SHRIMATI RENUKA CHOWDHURY:
We, Members of Parliament, are ready to go to

the spot. (Interruptions).. .

THE DEPUTY CHAIRMAN; Shri Abrar
Ahmad. (Interruptions)...

SHRIMATI RENUKA CHOWDHURY;
Madam, please listen to me. (Interruptions).. .

THE DEPUTY CHAIRMAN: I have given
attention to it. The Minister has seriously taken
note of it. Beyond that I can't do.
(Interrtiptions).,.
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SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu); You please ask the
Home Minister whether he is going to make a
statement. (Interruptions)...

1.00 P.M.

SHRIMATI RENUKA CHOWDHURY:
We are willing and we are offering to go out
and study it ourselves.

THE DEPUTY CHAIRMAN: Any such
incident which takes place, it is sameful.
Whether close to Delhi or away from Delhi,
it has to be condemned. I am sure the
Minister has heard it. (Interruption) 1 can
only condemn it. I am not the Minister in
charge....
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THE DEPUTY CHAIRMAN: All
right, you write to the Minister and let him
take it up seriously.

SHRIMATI RENUKA CHOWDHURY:
But the Minister doesn't seem to be taking
anything seriously. Everyday we are hearing
about such atrocities. The atrocities are
against women.
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You can write to the Minister, through me;
you can write a letter, through me, to the
Government....

[ 5 SEP. 1991]
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SHRI MENTAY PADMANABHAM
(Andhra Pradesh): Haryana is being ruled by
a Congress-1 Government. The Minister is
not coming forward with a statement.

SHRIMATI RENUKA CHOWDHURY:
You have to give us protection.,.

THE DEPUTY CHAIRMAN: I can
give you protection if you keep quiet. If you
keep on speaking, how can I give you
protection? Last time there was a matter of
Andhra Pradesh about a woman which was
raised in this House. I had asked the
Government to look into it. I told Mr. Jacob
who was present in the House to find out
about it- He did not and within three days he
gave a statement in the House and informed
Members what action had been taken. Even
today Mr. Jacob is here and he is listening to
it. There is no need for me everytime to give a
direction. He knows bis own direction, he
knows what to do. He is a responsible person.
Everyday something is mentioned in the
House. Everyday on everything I cannot force
the Minister to make a statement in the House
because that statement will have no meaning.
So give him time to find out...

SHRI MENTAY PADMANABHAM:
Let him say that he is coming before the
House with the facts.

SHRIMATI RENUKA CHOWDHURY:
Mr. Jacob is a wonderful person. I hold him
in the highest esteem.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): Madam, Government
takes this House very serious. Whenever any
honourable Member makes mention of an
important matter, Government really takes a
serious note of it, Government really pursues
it in the manner in which it has to be pursued.
On some issues you may require a statement
from the Government and on such issues
Government does come before the House
with a statement. That does not mean that we
can react to evey-thing that i; mentioned here.
Then there
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[Shri M. M. Jacob]

will be a lot of confusion. We want to run the
House with cooperation from everybody. We
need the cooperation of all. With all
seriousness whatever is necessary will be
pursued. If a statement is found necessary
later on, we will certainly come back to the
House. But these are matters happening in
States. There is no point in the Central
Minister jumping at everything happening in
States. We have to restrain ourselves.
Naturally we have to respect the Centre-State
relations and we have to restrain ourselves...
(Interruptions).

SHRIMATI RENUKA CHOWDHURY:
We don't want a statement. We are offering
our voluntary service. If you are so tight with
your work, we will help you. (Interruptions).

THE DEPUTY CHAIRMAN: Dr.
Abrar Ahmad.

Non-Payment of wages to 5,000 workers of
Sawai Madhopur cement factory for the
last four years
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